SCHEDULEII
FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

M/S PERIYAR AGRO FOOD INDUSTRIES PVT. LTD

( 1. | Name of Corporate Debtor M/S PERIYAR AGRO FOOD INDUSTRIES PVT. LTD
Date of Incorporation of Corporate
2. 23/12/1996
Debtor
Authority under which Corporate
5. REGISTRAR OF COMPANIES - ERNAKULAM
Debtor is Incorporated/Registered -
Corporate Identity Number of
4, U15311KL1996PTC011047
Corporate Debtor
Address of the Registered Office | Regd. Office: 1/812, ABC CHUNDAMALA WEST
5. | and Principal Office (if any) of | VENGOLA P O CHUNDAMALA, PERUMBAVOOR,
Corporate Debtor KOCHI, ERNAKULAM-683556, KERALA, INDIA
Date of closure of Insolvency
6. 21.09.2022
Resolution Process
17.02.2023
Liquidation commencement date of
e (Order was received by the Liquidator on
Corporate Debtor
| 20.02.2023).
Name and Registration Number of
Mr. Easwara Pillai Kesavan Nair
8. | Insolvency Professional Acting As
Reg.No. IBBI/IPA-001/IP-P00448/ 2017-2018/10791
Liquidator
Address: Vijayakumar & Easwaran, Chartered
Address and e-mail of the | Accountants, 6th Floor, Amrita Trade Towers,
g
| liquidator, as registered with Board | S.A Road, Pallimukku, Kochi, Kerala- 682016.
E Mail: keaswaran@gmail.com

K. EASWARA PILLAI FC
CA & Insolvency Professiong
IP Regn. No: - =
IBBI/IPA-001/IP-PUG4

8/2017-16/1079%




Address: AAA Insolvency Professionals LLP
Address and e-mail to be used for | 6t Floor, Amrita Trade Towers, S.A Road,
10. | correspondence with the Pallimukku, Kochi, Kerala- 682016.

Liquidator E Mail: keaswaran@aaainsolvency.com

periyaragro.ibc@gmail.com

11. | Last date for submission of Claims 24.03.2023

" Notice is hereby given that the Hon'ble National Company Law Tribunal, Kochi Bench,
Kochi has ordered the commencement of liquidation of M/S Periyar Agro Food
Industries Pvt. Ltd. on 17th February 2023 (A Copy of the same was received by the
Liquidator on 20.02.2023) under Section 33 of the Insolvency & Bankruptcy Code, 2016.

The Stakeholders of M/S PERIYAR AGRO FOOD INDUSTRIES PVT. LTD. are hereby
called upon to submit a proof of their claims, on or before 24t March, 2023 to the

Liquidator at the address mentioned against item 10.

The Financial Creditors shall submit their proof of claims by electronic means only. All
Other Stakeholders may submit the prodf of claims in person, by post or by electronic
Means. The prescribed forms may be downloaded from the following link:

http:/ /ibbi.cov.in/downloadform.html.

Submission of false or misleading proofs of claim shall attract penalties. )
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Date: 231d February, 2023 M"f.&ﬁaswara Pillai Kesavan Nair

Place: Kochi Reg No. IBBI/IPA-001/IP-P00448/2017-2018 /10791



